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LABOUR EMPLOYMENT & OVERSEAS PLACEMENT DEPARTMENT
NOTIFICATION
Dated-171 002, the 5th July, 2025

No. LEP-A003/15/2023-Pt-11.—In order to enhance Ease of Doing Business in the State of
Himachal Pradesh and in consonance with point No. 155 of Business Reform Action Plan, 2024 &
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for the purpose of compliance reduction and deregulation in H.P., the Governor, Himachal Pradesh,
in exercise of powers conferred by Section 27 of Himachal Pradesh Shops & Commercial
Establishments Act, 1969 (Act No. 10 of 1970) is pleased to exempt all shops and commercial
establishments in the State of Himachal Pradesh, where the provisions of the Act ibid are applicable
and which are exempted from the operation of Section 9 and 10 of the Act ibid, from the operation
of Section 29(1) of the said Act and to permit women workers engaged in all aforesaid shops and
commercial establishments to work in night shift, for a period of one year from the date of
publication of this notification in the official gazette subject to the following conditions:—

l.

10.

11.

12.

Any woman worker can be employed in any shop or commercial establishment in
night employment before 06.00 A.M. and after 07.00 P.M. to provide them work place
gender equality.

Any woman employee can be allowed to work for more than eight hours as per
provisions regarding overtime and spread over prescribed under the Act ibid/ H.P.
Rules framed thereunder.

Every woman employee shall be given the maternity benefits as prescribed under the
Maternity Benefit Act, 1961.

Adequate transportation facilities where feasible shall be provided to women
employees to pick up and drop at her residence. The transportation vehicle should be
equipped with CCTV and GPS.

Employer shall ensure sufficient supervision for effective continuous monitoring and
enhanced safety through CCTV during such working hours.

Employer shall provide proper lighting in the workplace in the concerned
establishment.

Employer shall maintain First-Aid Box in the concerned establishment and shall
provide first aid facilities immediately as and when required by any employee during
his/her shift. There should be availability of Ambulance on call in case of emergency
as and when required by any worker.

The toilets, washroom and drinking water facilities should be near to the workplace
including passage towards conveniences or facilities concerning to these amenities.

The employer shall provide safe, secure and healthy working condition such that no
women employee is disadvantaged in connection with her employment.

The provisions of the Sexual Harassment of women at workplace (Prevention,
Prohibition and Redressal) Act, 2013 (14 of 2013), as applicable to the establishment,
shall be complied with.

Employer shall send a quarterly return to the Inspector having jurisdiction about the
details of employees engaged during night shifts through electronic mode.

Such other conditions as may be specified in this regard by the State Government from
time to time.

By order,

PRIYANKA BASU INGTY,
Secretary (LE & OP).
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FORESTS DEPARTMENT

NOTIFICATION
Shimla-2, the 7th July, 2025

No. FFE-B-E (3)-24/2021.—In compliance to the Order/ Judgment dated 15-05-2025 of
the Hon’ble Supreme Court of India in I.A. No. 2079 of 2007 in Writ Petition (Civil) No. 202 of
1995-T.N. Godavarman Thirumulpad Vs. Union of India and Ors., the Governor, Himachal Pradesh
is pleased to constitute district wise Special Investigation Team (SIT) for the purpose of examining
as to whether any of the Forest Land in possession of the Revenue Department has been allotted to
any private individuals/institutions for any purpose other than the forestry purpose. The constitution
of the SIT is as under:

1. | Deputy Commissioner of the concerned District Chairperson
2. | District Revenue Officer of the concerned District Member Secretary
3. | Divisional Forest Officers of concerned Division Member

The above Special Investigation Team (SIT) will examine the cases and also take action as
per the directions of Hon’ble Apex Court to take the possession of the land from the
persons/institutions in possession of such lands and hand over the same to Forest Department. In
case, it is found that taking back the possession of the land would not be in the larger public
interest, then the Special Investigation Team (SIT) will recommend the cases with detailed
justification and facts to the State Government to recover the cost of the said land from the
persons/institutions in occupation thereof so that the said amount can be used for the purpose of

development of forests.
By order,
Sd/-
Chief Secretary.

Yy faumT

IMHAT—171 002, 18 I, 2025
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[Authoritative English Text of this Department's Notification No. Ayur-A(3)-1/2020, dated
18-07-2025 as required under clause (3) of Article 348 of the Constitution of India].

AYUSH VIBHAG
NOTIFICATION
Shimla-2, the 18th June, 2025
No. Ayu-A(3)-1/2020.—The Governor of Himachal Pradesh, in exercise of the powers
conferred by proviso to Article 309 to the Constitution, in consultation with H.P. Public Service
Commission, is pleased to make the Recruitment and Promotion Rules for the post of Chief
Homeopathic Compounder, Group-C in AYUSH VIBHAG, Himachal Pradesh as per Annexure-
'A" of this notification, namely:—
1. Short title & Commencement.—(1) These rules may be called the Himachal Pradesh
AYUSH VIBHAG, Chief Homeopathic Compounder, Group-C Recruitment & Promotion Rules,
2025.

(1) These rules shall come into force from the date of publication in the Rajpatra
(e-Gazette), Himachal Pradesh.

By order,

Sd/-

(RAKHIL KAHLON)),
Secretary (Ayush).

Annexure-"A"

RECRUITMENT AND PROMOTION RULES FOR THE POST OF CHIEF HOMEOPATHIC
COMPOUNDER, Group-C, IN THE AYUSH VIBHAG, HIMACHAL PRADESH.

1. Name of Post.—Chief Homeopathic Compounder
2. Number of post(s).—01 (One)
3. Classification.— Group-C

4.  Scale of pay.—Pay Matrix Level-9 (X 35600-112800) of H. P. Civil Services (Revised
Pay) Rules, 2022.

5. Whether “Selection” or “Non-Selection” post.—Non-Selection

6. Age for direct recruitment.—Not applicable

7. Minimum Educational and other qualifications required for direct recruit(s).—(a)
ESSENTIAL QUALIFICATION (S) : Not applicable.

(b) DESIRABLE QUALIFICATION (S) : Not applicable
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8.  Whether age and educational qualification(s) prescribed for direct recruit(s) will
apply in the case of the promotees.—Age : Not applicable.

Educational qualification : Not applicable

9. Period of probation, if any.—Two years subject to such further extension for a period
not exceeding one year as may be ordered by the competent authority in special circumstances and
reasons to be recorded in writing.

10. Method(s) of recruitment, whether by direct recruitment or by
promotion/secondment/transfer and the percentage of post(s) to be filled by various
methods.—100% by promotion.

11. In case of recruitment by promotion/secondment/transfer, grade from which
promotion /secondment/transfer is to be made.—By promotion from amongst the Homeopathic
Compounder with ten years regular service or regular combined with continuous adhoc service, if
any, in the grade.

(1) Provided that for the purpose of Promotion every employee shall have to serve atleast
one term in the Tribal/Difficult/Hard areas and remote/rural areas subject to adequate
number of post(s) available in such areas:

Provided further that the proviso (I) supra shall not be applicable in the case of those
employees who have five years or less service, left for superannuation. However, such
incumbents may be posted/transferred to remote/rural areas in their promotion:

Provided further that Officer/Official who has not served atleast one tenure in
Tribal/Difficult/Hard areas and remote/rural areas shall be transferred to such area strictly in
accordance with his/her seniority in the respective cadre.

Explanation I.—For the purpose of proviso (I) supra the "term" in Tribal/Difficult/Hard
areas/remote/rural areas shall mean normally three years or less period of posting in such areas
keeping in view the administrative exigencies/convenience.

Explanation II.—For the purpose of proviso (I) supra the Tribal/Difficult Areas shall be as
under:—

District Lahaul & Spiti

Pangi and Bharmour Sub-Division of Chamba District

Dodra Kawar Areas of Rohru Sub-Division

Pandrah Bis Pargana, Munish Darkali and Gram Panchyat Kashapat, Gram Panchyats
of Rampur of Tehsil of District Shimla.

Pandrah Bis Pargana of Kullu District

Bara Bhangal Areas of Baijnath Sub-Division of Kangra District

District Kinnaur

Kathwar and Korga Patwar Circles of Kamrau Sub -Tehsil, Bhaladh Bhalona and
Sangna Patwar Circles of Renukaji Tehsil and Kota Pab Patwar Circle of Shilai Tehsil,
in Sirmaur District.

9. Khanyol-Bagra Patwar Circle of Karsog Tehsil, Gada-Gussaini, Mathyani, Ghanyar,
Thachi, Baggi, Somgad and Kholanal of Bali-Chowki Sub Tehsil, Jharwar, Kutgarh,
Graman, Devgarh, Trailla, Ropa, Kathog, Silh-Badhwani, Hastpur, Ghamrehar and

BN

AN
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Bhatehar Patwar Circle of Padhar Tehsil, Chiuni, Kalipar. Mangarh. Thach-Bagra,
North Magru and South Magru Patwar Circles of Thunag Tehsil and Batwara Patwar
Circle of Sunder Nagar Tehsil in Mandi District.

Explanation III.—For the purpose of proviso (1) supra the Remote/Rural Areas shall be as
under:
(i) All stations beyond the radius of 20 Kms. from Sub Division/Tehsil headquarter.

(i1) All stations beyond the radius of 15 Kms. from State Headquarter and District
head quarters where bus service is not available and on foot journey is more than
3 (three) Kms.

(ii1) Home town or area adjoining to area of home town within the radius of 20 Kms.
of the employee regardless of its category.

(IT) In all cases of promotion, the continuous adhoc service rendered in the feeder post if
any, prior to regular appointment to the post shall be taken into account towards the length of
service as prescribed in these rules for promotion subject to the condition that the adhoc
appointment/ promotion in the feeder category had been made after following proper acceptable
process of selection in accordance with the provisions of R & P Rules:

(i) Provided that in all cases where a junior person becomes eligible for consideration
by virtue of his total length of service (including the service rendered on adhoc
basis followed by regular service / appointment) in the feeder post in view of the
provisions referred to above, all persons senior to him in the respective
category/post/cadre shall be deemed to be eligible for consideration and placed
above the junior person in the field of consideration:

Provided further that all incumbents to be considered for promotion shall possess
the minimum qualifying service of at least three years or that prescribed in the
Recruitment & Promotion Rules for the post, whichever is less:

Provided further that where a person becomes ineligible to be considered for
promotion on account of the requirements of the preceding proviso, the person(s)
junior to him shall also be deemed to be ineligible for consideration for such
promotion.

Explanation.—The last proviso shall not render the junior incumbents ineligible for
consideration for promotion if the senior ineligible persons happened to be Ex-servicemen who
have joined armed forces during the period of emergency and recruited under the provisions of
Rule-3 of Demobilized Armed Forces Personnel (Reservation of Vacancies in Himachal State Non-
Technical Services) Rules, 1972 and having been given the benefit of seniority there under or
recruited under the provisions of Rule-3 of the Ex-servicemen (Reservation of vacancies in the
Himachal Pradesh Technical Service) Rules, 1985 and having been given the benefit of seniority
there under.

(1) Similarly, in all cases of confirmation, continuous adhoc service rendered on the feeder
post if any, prior to the regular appointment against such posts shall be taken into account towards
the length of service, if the adhoc appointment/promotion had been made after proper selection and
in accordance with the provision of the Recruitment & Promotion Rules:
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Provided that inter-se-seniority as a result of confirmation after taking into account, adhoc
service rendered shall remain unchanged.

12. If a Departmental Promotion (Committee Departmental Confirmation
Committee, exists, what is its composition.—(a) Departmental Promotion Committee: As may be
constituted by the Government from time to time.

(b) DEPARTMENTAL CONFIRMATION COMMITTEE : Not applicable

13. Circumstances under which the Himachal Pradesh Public Service Commission
(H.P.P.S.C.) is to be consulted in making recruitment.—As required under the Law.

14. Essential requirement for a direct recruitment.—Not applicable

15. Selection for appointment to the post by direct recruitment.—Not applicable

16. Reservation.—The appointment to the service shall be subject to orders regarding
reservation in the service for Scheduled Castes/Scheduled Tribal/Other Backward Classes /Other
Categories of persons issued by the Himachal Pradesh Government from time to time.

17. Departmental Examination.—Not applicable

18. Power to relax.—Where the State Government is of the opinion that it is necessary or
expedient to do so, it may, by order for reasons to be recorded in writing and in consultation with

the Himachal Pradesh Public Service Commission relax any of the provision(s) of these Rules with
respect to any class or category of person(s) or post(s).
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U TG0 A WOl XM, WA EATS], SThER gyqRI, dedld SraRieyR, e sirer, f2odo &
S fafer 25—01—1951 & TSNBRUT R BIg ok IT VRISl &I dT I8 AT T dhlefdT daRIg
el 16—07—2025 BT QISR 02.00 I IR IMETAT BIBR YT SR IT TaRTST U B FHhal ¢ |
AT qT& T[oRA dRREg Uel fHdl fHe &1 IR Ud YaRtel d8l gAT ST 9 WG o
TSRO GOl BRI @ QY TG R GoldR, I Gad afad Aga T & o &) ]
ST |
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I8 TWBR HAISR AQTAd d WX BRIER A 3ol &% 03—06—2025 P SINI §aTT |

AR | FXRIRT / —
PRIBRT TUSIEIHNI,

SIREYR, forerr divrer (fRovo) |

9 IrcTera A AT HRaR, FRIBR SUSIRBRI, SRR,
e sl (fRowo)

qo o : 54 /8 /2025 fh¥H GohedT : ST7H TSROl AR U : 16—07—2025

A BART GAT Wo 31 (BRI A1, T Hefel, SPeR dorars, dedld SRANEYR, foTef
wirel (fBovo) | - ool |

SICECERI) ~ gferarTor |
v —g2= AT 9 S8R IR TR ST TS B dR |

A BANT QAT W0 Sl fReNY ATel, A Befdl, SIHER TeAdrs, TEdle SIRIEYR, fotelm

FITST (fB090) 7 g BIOR BB URAT-UF ghl &9 U fdhar 9 amded fhar f& w1 o=
1%711?5 26—10—1970 @I d Hefel, SIHER qoAdrs, IM UaId Ald d-gs, dedld SIrigyR,
1T PiTer H g 2| 39 W=W H Ui 7 37U Sue—ud Al el AT 7, R AT
S &1 S USliaReT I I 9argd A a9es & SIfield # o 7 dRarar TIT 7|
TR RITATed & ARIH | 319 5T BT USITHROT B BT MR WA ITH Uaad Al IIEs
B SR FHRAT a8 2 |

31 USRI & frded Bl WIPR PR U 59 38R A Aral 9 Il & #Aedd A
Qﬁﬂ'ﬁﬁmdﬂdlﬁ(ﬂdd%\ﬂldl?ﬁﬁﬁﬁﬂﬁ@lwaﬁﬁw Ars] BRI g1 Al
B I gl Wo 3 fBe) orel, Ta dbefel, SheR dofdrs, dedridd SRR, fTer SiRTsT,
fRowo &1 o fafSr 26—10—1970 & USHHRUT R PIg SOk AT UARIS & o dg IdTeiad T
T TRIG UL 16—07—2025 I QIUSY 02.00 Tof BIFGR 3f&Teld BIbR AU IR AT TaRTS
UTl PR FhdT © AAT I8 ok IRIG URll [T b &1 ISR UG aRTSl A8l GAT S 9
SWIGT ST USRI Tof B @ AR TR RIFR GollbR, I 9aad dred did a78s
BT SR B Y AT |

YT 3IATR AR G G WX SWIER ¥ 319l Q1% 03—06—2025 BT SRI BT |

AER | BETR / —
HRIBNI TUSIEIBNI,
STARTEYR, Tl wiTeT (f2o9o) |
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g IICTeld BRIBN IUSIADRI UG TENIeIGR, SRR,
St wirsT (f2omo0)

JheAT F0 : 14 /T8 /2025 et HepedT @ TS Tofiepxor AT Ul : 16—07—2025

1. A HAR YA 1 Brell SN, Td TR, SIHER Hessl, dedld SraRfsqR, foraer
TSl (f2oYo) |
- greiiToT |

3 STaT BRCIRCIFUE
Oy —— Y95 SR R 8(4) MY GSHHROT AfAFTIA, 1996 & I GONHRIT B I |

e GATE A 3H ST |

AriieTor ST HAR GF 1 Blell I, T TR, SIHER Heel, Tl SraNieyR, el

TS (fRowo) =1 WU A Bfehar 9 o9 SRAIIS AR ¥W A W [N & 5 AN
Wﬁ?ﬂsm —01—2024 P! YHGIG PR YA dooiid (8, Far ar€ o 59, USg AW TR,
A TS AT USTd & A f2g i Rarst & AR [HERT 915 a1l Alfed Sl LIe
IRAR g TR™T 9190, 9 ers, [Sen gRrmn, ue § 0 @9 g5 ol | olfdd e &
PR 5 TATQT BT YSIHROT UM UARIT AT H GOl 8] HRal T & | o4 UrfRror g Ui
PRI @7 © |

3 39 Y& YAl RT AW SFar &l Gfad fdar omar & & afe & afem o
IO @Y IMET B GONBRYT R Dls ok d TaRISl & o I8 9 Ifelad H Irraid+ T
TeHTeTc BIOR BIhR AT SR AT VRSl Al 16—07—2025 Pl § I7a&Teld H U HR Heball
2| BIOR 9 89 & 9Ra ¥ BT A1 {5 &1 dig SR T QRIS &l GAT SIRATT G Uil &
3T I Y=g Afd YT bl uiRe &R & SR |

3ITST &I 17—06—2025 DI AR BEIER T HIEY 3faTeld R SRl 83T |

e | FXAEIRT / —
HRIBNI TUSIIBN] Td dedldgR,
SRR, ot wivrer (fRovo) |

9 J&Terd Yol bR (fRodow0) PRI TusIEdr], dedled BT,

fStem wirsT (fRovo)
et =o TR SRINT IRRg Ul
36 /2025 03—07—2025 30—07—2025

grfefr STl ergdar Uil AR &1, AR ATd diedhardl, SIhER dags, dgdid d
Te wiTeT, 20 U0 |
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SIEAGEH)

A3 SR gRT 13(3) ST Ud H&] USHARUT aR |

orfefar Sl el Uil 7 <, FEaRil Td bichdre, STHER fage, dgdld
e wirer, fRo o 7 URMAT-UF 99d I AN UoliaRe URa fhar g o withar g
e fbar T & & S9a uld & gg faid 26—11—1973 Bl Bg © | lfdbd Iad g AN
T Uad Acgs & Rbrs § gof 7 8 Aol | od: Iad dRIg Bl ol hId & 3 SN fhy

SITU |

3 FAA™RY $I 59 $IABR ERT Jrord har Srem 2 6 Saa 98 IRIG USiiaRvl &
IR BT BT BIS TARTS 8T Al a1 30—07—2025 BT QISR 2.00 Iol ISR & THeT BIOR
JTHR AT YARTST UK PR Feball © | TaRTSl UKl o BIF &I IRA H UA—3 R FREgaR
HRIATET B STy |

M1 fedih 04—07—2025 BT BN BEER T HIBY 3TSTod gRT TNl b r3am |

e | FXATEIRT / —
CSISIECa U ENEOR)]
PRIBN] TUSTIEIBT,

dg9dId diRTST, RNt dirsT (fRovo) |

§ 3feTerd goT AfreRY (fRododo) Werrd |ated! YoM Sofl U9 dedlaier, SiTsl,
Tedler 9 forer BiveT (fEoso)

fi’Ter <o TRRT STRIRT TIRRG U
78 /25 / TEH 02—07—2025 30—07—2025

greft ST Ul g3 Bion R¥g g3 IMigd, MO 78Td cgs, SIHER $ITsl, agdid 9
terr wiTsT, 20 90 |

SATH ST1dT

TIfAI—UF SR HRT 37(2) XTI I, 1954 & F=Id A GO HRAM dR |

SRIFT Uil §RT SEEwRIer] & |HeT 9 gowil og W3 URd f&ar g | il gri
IMTE fhar a1 2 & #etd icgs, UCdR gq Suid, dgdld g el &irel, 80 Wo & JTora
Reprs @ urefl &1 99 S o1t g9 & Sifd Tad @ SIafd 3= drTad | uiefl &1 |8l 9
RSTS UTd 93 ®ior g g3 IMfgar &1 © Silfd |l & | ofa: Jora Rars #§ unefi &1 g1 74
SIfE 9T & 9y ISR T 9F Bier (g gF Hfgdr, Faril #ere acgs, Hion 8o,
TCIR g Soid H &9l B WY |
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31d: FEATRIRYT DI 9 AR gRI Gfad fbar orar & 6 g9 79 gowil ar fedl @

DIy URTS 81 ol JFESKER & AHeT fai 30—07—2025 B BIFGR ATHR YT TaRTS UK PR
Hehd © | iR Sfaf g6 TaRTe Ui 1 8 IR FREgEaR SrRidE] | § g g |

T fedip 04—07—2025 BT TN TR T AN 3STold gRT WINI fhar a7 |

AR | FXARIRT / —
TEIG AHTEAT TH 0y,
FITSl, dedid 9 fterr divrsT (fRowo) |

¥ J&Terd Yol bR (fRovodo) Wered dHreEdm e Avfl U9 TevilcaR, BiTs,
Tedler 9 fo7er BiveT (fEoso)

et o TR SRINT IRRT U
77 /25 / TEH 03—07—2025 30—07—2025

orfefT A= =R gE oG AR, AR M 9 SrhER digel, g d R ST,
f@o wo |

ERIE

STH STl

TIfAT—UF R HRT 37(2) Y—XToId 3T, 1954 & F<Id A GO HRAM dR |

SR U1 gRT SR & |§AeT 9 ORIl og WRi—ud Wqd f&ar © | wiffan
gRT TUE a1 M1 & & #erel |Igsl, UedR I 3fagealiyR, dedid d f57ell wivTel, 20 Yo &
R Repre H UIiiAT &1 9/ AR §6l & Sl TeAd § Sidid 370 BRTS H Uil &1 |8l
I AT AN g9l © Slife WEl 7| 3 o Repre # Wi w1 | AW e @) g9y
AT AR YT RN BAR, FaRi Ta T STheR Algs] (H8Td |Igs], UedR 1 AageayR) d
ol fpar Sy |

37 FAATERT DI §9 IAER N1 Yo fhar Sirar & 6 59 9 gowil ar fbdl @
PIg UARIST 81 ol JFeEwIer] & JHeT faid 30—07—2025 BT BIOR ATHR AT YARTST UK PR
Hhd € | FEiRa Sfafd 9 Tarst Ui 7 814 IR MIHGER SRidE! M H g S |

T fedip 04—07—2025 BT TN TR T AN 3STold gRT NI fhar a7 |

AR | FXRIRT / —
TEG AT TAH S0y,

HITST, dedel a Rt wirsT (fRovo) |
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9 T S FHrEdl Yo vl vd deviielqR, HivTeT,
e 9 e st (fRowo)

et o TR SRINT IRRG Uy
32 /25 /TEH 03—07—2025 30—07—2025

urefl Afhs AR g IR M, Fardl Ta gerg, SdER gdgs, dedid 9 e iTer,
f@o wo |

ERIk|

STH STl

T3 SR SRT 37(2) J—ToRa ST, 1954 & STid M GO HRA™ dN |

SwRIgd urefl Afb HAR g3 TR M, AR "eTd gerg, Aol deigR, dedid @ e
FHITST §RT JEEER & 9 A ORI ag WHA-ua uxqa fhar g | weff grr emueg fasan
AT ® P HeTd gers, Alel JeIgR, USaR I< ddbIYR, dedid 9 el diTel, 20 o & I
R&Te H IGHT M Tlbar HAR Y IR M GOl © Sllich Told & Sfdid AT BITeld § Ureff
HT M AP AR o1 © Sl Aal 3| A Tord Rapre § §el 7 ofhax AR & q9Ig
Afhax HAR T TR M Tl (HAT Y |

31d: AR HI §9 3eIER gRT gfud fhar omar 2 6 59 79 ol ar f&dl &
PIS YARIST 81 dl JFeewie] & JHel f1d 30—07—2025 BT BIOR ATHR UAT YARTST UK B
Fhd 7 | FEiRT afd T Yarrel Ui 7 89 IR FREER rRidrel oFd | @ Sl |

3T f&ATd 04—07—2025 BT AR TXER T HIER AGTald ST SIRI far 1ar |

AER | FXARIRT / —
TERIS ST Herd Sroft,

HITST, dEdel a Rt wirsT (fRovo) |

9 JeTerd Werd garesar yod 9o vd dedieler, Birer,
T 9 e sireT (fRovo)

et o IR SRINT IRRG U
53 /25 / TEH 03—07—2025 30—07—2025

urefl o FAR 4T WidH 9w, FaRi T4 diehdle, SIHER SHITEE, dJgdrd d ftel
HiTeT, 2o Yo |

ERIE

STH STl

TIfAI—UF SR GRT 37(2) YT JIEIH, 1954 & I A GORIT BRAM dR |
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SURIGT Uref }fdws {AR Y WdH d=, Faril T bichdrel, SHeR SHHEE, qewid
T RIS BITST §RT BT & A M GOl 2g WA—u= U fhar 2| weff gr amre
fpar 1 § b #eTed @ HIoh SEEmETe, dedid a Riar sirel, f2odo & roRd Rars d S9a
fUar &7 9™ R, IO & Sifd TAd & STaid 3 BRTST H uredl & a1 &1 M 9 o= g
IR Tol © Sl el & | 3k ord Rprs # |l M a_g, B qolly aRg, S Wi o= g3
TR ol AT S |

31d: AR HT 39 3eAER §NT gfud fhar omar 8 6 39 79 gowi IR fhf &
DS TARIST B AT ALTERIENT & FHET &I 30—07—2025 BT BIOR 3MTHR AT Yool UK DR
Ahd © | FEiRT faf d6 TaRTe ure 7 8 R FREgER dRiaE] o|d § |8 SIe |

3T faATd 04—07—2025 BT AR TXER g AIER NI SRT SIRI T 73T |

e | FXATEIRT / —
TEG AHTEAT TH vy,
FITSl, dedid 9 fterr divrsT (fRowo) |

g SIGTeld WeId FAred! fgdig 9o, YMQR PR, ot Reen, fRam=e gew

HHTHT HEAT TR SRR fore gow
27 /2025 04—03—2025 ASGIIESHIN]
s # M gF s 9, AR T e, SrheR e T, dediel YMYR, el R
(fRowo) CICU
T
SICACERI) ~ gferard] |

v ——=oa A1 BT | fBovo Y—RIod AR, 1954 BT SR URT 37 ® d8d gl
SIS AR |

S AR XM g A |, AR T ST, ShER S, dediiel YMQR, foterm et
(f2o90) ¥ 39 <A ¥ IMAEA—9F UKId dR Hded fhar & 6 ardl &1 9m a1 @6 ars9l
® TSI BITSIT H HI7d M GF I&g M I3 AW 7] g3 91 g9 8, Slfd Told g9l 83N &,
ST ardl BT Al M HAldd Thd URAR SRR, MW TS, AR Ple, 96 URIgd Ud
YUT—TF & JJAR AR M G Tl B | TGl IR BITSIG ATl redl § HTd I GF |l
@ I IR G A A M G G O BAT Aredm 2 |

SRIET T P ADT B &I BRI AR A PRATS s | JAldd AIDbT BT
e SHISAl b T b Iona AT H Td ATl DI STHEG] Y 2018—19 B IRTOI Wl
THR 371, 372, 373 9 374 W 3MAGH BT M HIAA IH YA Wl YHA BIAT A BRI & 3R
el SISl d Haldd 19 dIRia o8 ¥ Uil b #9093 9l YF Bl Ud Al M
93 9 Tl UP T Afdd § AR IMdgd Pl ARl M HIG W QM A 9 S § o

RTORA BRI H ORI [T ST arford & |
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3 39 SIABR §RI WAAMRY § T RedaRl @I afe ardl &1 a4 Io%d BITSId
AR TSl H Hd M Y3 |l & WM WR 9l M AR M [ AT M G A O
PR IR A ff Afed T—Tr= B B § SR /TR 8 d 98 $IeR IhIeH & Uh
AT & MR JARTAT Boll H ST / IHTATT BIOR BIBR AT IoR /ORI URIT PR AbT
2| 39 S g W IoR /YRSl Blfdel FAFT 7 BFT TAT FRAAR 9§91 B IR
afreer gIRE #R & e |

YT FIATR W TKER T AR AQTAd Boll ¥ 3Nl f&AATH 02—07—2025 BT TRI BT |

AR | FERIETRT / —
HE® AR fgdra Srof,
IR, el e (fRovo) |

g SIGTeld HeId FaTed! fgaig 9o, YMQR PR, ot Reen, Rame gew

qHeAT HEAT TR SRR foet gowd -
30 /2025 04—03—2025 oIl grIof

ST gfg <l 9T 30 Asdy, BTeTare g &1 #ifT XM, e e e, STeER s+,
dgdrel IMYR, Sterm et (fRodo) grfea |

M ST - yfoarar |

v —<Toa A1 SISl | fBov0 J—Tora AfAfFRE, 1954 @ SR ORT 37 & d8d ORIl
BN ICIN

ST gfg <dl g1 3 Asdy, BTamEre Uil 8 AR M, Fari Ta e, STheR S+,
dedid MYR, 7 Rfer (fBodo) 1 59 <IRmerd H dea—ud URd ax aed f&ar & b
qIeIT BT A qTPT b TSH & (oG SIS H fal adl Gl Fvsey GF 9% <91 8, Slid
Ted o1 g3 B, idfd aIfedr &7 el AW Halldd Tdhe IRIR IRV, M B, IR Hle
Td WU P AJAR gal <dl YA Hrsd, © | AT ok BRI Held orsal H 9+ 4
Fal A GH Hed, b WM R gfg Idl YA Hed, Fel AW HJdldd SEsll & gowd Bl
=8 & |

SWRIF Tl BT AP BIFEM &I B AR HRalg g | JAldd HbT BT
gAY 3PIRAT B U [P oG ek H T ATl Bl STHEE] Y 2018—19 B RIS WTT
TR 343, 344 T 345 H AICAT BT AM FHal <dl YA Hed, JAI IR AT BT ol © 3R
ol XSl Ud gdlide &9 aiRkieT= <8 | Uil fb §dl <dl YA dvsd, ga S 9 gfe
<dl Tl AR M Sl U B Afdd § SR AP Bl S A W ST Sirar & RO /o
BT H gowd fhar ST arforg € |

;9 SR R FA9URY g IHd RedeRl & Ife arfedr &1 9 IoRd BRI
AIBTd ofredl H gal <dl GHT Hrsd, YA 9% @ WIF W WEl A9 gfg <dl 9% ol odl Al




RIS10H, f@Hre Uael, 11 Sellg, 2025 /20 379TG, 1947 3781
Arsd, I o] §OW dY AR Bl A Afd Fi—wa=il &I bz W IoR / VRIS & Al 98

SIAER YBIIF & U HIg & HIax IIaTeld 8ol H IATId / TJhleld BIOR BIhR NTAT SOk /
UaRTST TR HR Ahdl 2| 39d SR Bl A SoR /TR Hifdel FART 7 8N

FRIATIAR M §O®RIT B dR 372 UIRd HR & e |

Y8 TWBR N BXIER g HIER 37&Teld 8ol I 3ol fQ7ih 25—06—2025 B SRI Bafl |
HER | FEIERT / —

AEIS FHTEdT fgarg S,
AR, fSrerr Rrver (f2ovo) |

§ SIQTeId HEId FHTEdl fgdia Sof, IMQR qReR, ot Reen, fRame gew

BT HEAT TR SR fhe gowdl -
28 /2025 25—03—2025 GO Tl

e (f2ovo) el |

M ST - yfoarar |

v —<ToRa A1 BETSia | fBovo Y—<Tora AfAfRM, 1954 @1 SR ORT 37 & d8d ORIl
BN ICIN

et (Bovo) 7 39 <ATed ¥ Saed—ud UKd Bx e fbar g 6 ardl &1 94 91t a6
STSIE @ MO BRI ¥ 1o el JF OI, M Y3 W0d, qul o, Silid Teld &l gl &, SIdih
e BT AT AF qATdd Adhd IRIR SRR, IRE Ple, AR TS, Tl YAOT-95 U4
YUT—TF B JIAR [oild FAR YF I3 M JF WU, © | dTal [oRd BTSN Aleld STeie 4
U A HATdd SXESl & Ael A/ Mol AR GF I3 M JF W06, GO BT A1sdl o |

SWRIF Tl BT AIDI BIFE &I BN AR A HRalg g | JAldd HibT BT
g sHeAl & URN & Hade SHEal ay 2023—24 HEIA STeIUS (99) W WA/ WA WA
100, AT /237 ® @M Aol ¥ A ARMIV I 3¢ ATAGM qol & 9 WHT B H OIg, M
fe EAERE aifgar roilg T, A%RM g3 Sig, 3wl I aRil Agdred= $Ied d
Peoll IGI HZATT Tol © | GaANdd d1al & Iad WAl H WIS BT AW Iroiig T G5l & Sl
TAd & IR e § Hord cxarasll Ud garee @ qiiRieTE <8 ¥ urn & |@ed & A
AT BRI ¥ Mo Ml H GORI BlbR A A oid FAR ATA BTSN H ol B DI
fawTRer @1 SRl 7 |

;39 SIASR ERT JAOEIRYT  FHfRId ReASRI &I IfT arel BT A o BRI
AIBTA STers, | rolig Ml JF Sig, M JF Woeh, & WM R Fel A 6id FAR GF S5, I
3 WU GO ded IR el ff fdq ai—ww=ll @1 By fl SR/ UaR &1 Al 98 33AER
YBIE & Udh A & AIaR IfeTold 8ol § AT / Ihleldd 8IoR BIhR AT SoiR / TARTOT
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JRId B AHAT & | §HD ISR Bl ¥l o /YRSl BIfdel FH-IT - BT 97 AR 9
O B IR IR UIRT R & SIe |

YT FIATR W TWIER T AR AQTAd Boll 3 3Nl fQA1dH 25—06—2025 DI SRI BT |

AR | FAEIRT / —
TEId qHTET fgdia Siof,
MR, fSrerr e (f2ovo) |

In the Court of Sh. Devi Chand Thakur, HPAS, Sub-Divisional Magistrate,
Shimla (Urban), District Shimla (H.P.)

1. Mr. Anmol Rattan aged about 33 years s/o Sh. Adarsh Mohan, r/o 6 Elgin Villa, Lower
Bazar, Shimla, H.P.

2. Mrs. Shivani Sarda aged about 31 years, d/o Sh. Sanjay Sarda, r/o Supertech Emerald
Court, Aspire Four Flat No. 1004, Noida, Gautam Buddha Nagar, Uttar Pradesh-201301.

Versus

General Public

Subject.— Registration of marriage under Special Marriage Act, 1954.

Mr. Anmol Rattan aged about 33 years s/o Sh. Adarsh Mohan, r/o 6 Elgin Villa, Lower
Bazar, Shimla, H.P. and Mrs. Shivani Sarda aged about 31 years, d/o Sh. Sh. Sanjay Sarda, r/o
Supertech Emerald Court, Aspire Four Flat No. 1004, Noida, Gautam Buddha Nagar, Uttar
Pradesh have filed an application alongwith affidavits in the court of the undersigned stating
therein that they have solemnized their marriage on 07-10-2024 and are living together as huaband
and wife since then, but the marriage has not been found entered in the records of Gram Panchayat
concerned/Municipal Corporation Shimla and marriage be registered under the special marriage
Act. 1954.

Therefore, objection are hereby invited from the General Public through this notice that if
anyone has any objection regarding registration of this marriage, they can file their objections
personally or in writing before this court of undersigned on or before 6th August, 2025 after that no
objection shall be entertained and marriage will be registered accordingly.

Issued under my hand and seal of the court today on 7th July, 2025.

Seal. Sd/-
Special Marriage Officer-cam-Sub-Divisional
Magistrate, Shimla (Urban).
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In the Court of Sh. Manjeet Sharma, Sub-Divisional Magistrate, Shimla (R),
District Shimla (H.P.)

Sh. Vijender Kumar s/o Sh. Jeet Ram, r/o Village Ghech, P.O. Kohbag, Sub-Tehsil Dhami,
District Shimla, H.P.

Versus
General Public .. Respondent.

Whereas, Sh. Vijender Kumar s/o Sh. Jeet Ram, r/o Village Ghech, P.O. Kohbag, Sub-
Tehsil Dhami, District Shimla, H.P. has submitted an application alongwith Non-availability
Certificate issued by the Registrar Birth & Death Gram Panchayat Ghech Kohbag, Shimla, H.P. in
the court of the undersigned under section 13(3) of the Birth & Death Registration Act, 1969 to
enter date of death of his Grand Mother as 25-02-2005 in the record of Registrar, Birth and Death,
in Gram Panchayat Ghech Kohbag, Shimla, H.P. details are as under:—

SL Name of the family members Relation Date of Death
No.
L. Late Smt. Batu Grand Mother 25-02-2005

Hence, this proclamation is issued to the general public with directions that if any one has
objection/claim regarding entry of the date of death of above named person in the record of
Registrar, Birth & Death in Gram Panchayat Ghech Kohbag, Shimla, H.P. he/she may file their
claims/objections in the court on or before one month of publication of this notice in Government
Gazette, failing which necessary orders will be passed.

Issued today on 08-07-2025 under my signature and seal of the court.

Seal. Sd/-
Sub-Divisional Magistrate,
Shimla (R), District Shimla (H.P.).

In the Court of Sh. Manjeet Sharma, Sub-Divisional Magistrate, Shimla (R),
District Shimla (H.P.)

Sh. Manoj Kumar s/o Sh. Nek Ram, r/o Village Ghech, P.O. Kohbag, Sub-Tehsil Dhami,
District Shimla, H.P.

Versus

General Public .. Respondent.

Whereas, Sh. Manoj Kumar s/o Sh. Nek Ram, r/o Village Ghech, P.O. Kohbag, Sub-Tehsil
Dhami, District Shimla, H.P. has submitted an application alongwith Non-availability Certificate
issued by the Registrar Birth & Death Gram Panchayat Ghech Kohbag, Shimla, H.P. in the court of
the undersigned under section 13(3) of the Birth & Death Registration Act, 1969 to enter date of
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death of his Grand Mother as 01-01-2008 in the record of Registrar, Birth and Death, in Gram
Panchayat Ghech Kohbag, Shimla, H.P. details are as under:—

SL. Name of the family members Relation Date of Death
No.
L. Late Smt. Damodri Grand Mother 01-01-2008

Hence, this proclamation is issued to the general public with directions that if any one has
objection/claim regarding entry of the date of death of above named person in the record of
Registrar, Birth & Death in Gram Panchayat Ghech Kohbag, Shimla, H.P. he/she may file their
claims/objections in the court on or before one month of publication of this notice in Government
Gazette, failing which necessary orders will be passed.

Issued today on 08-07-2025 under my signature and seal of the court.

Seal. Sd/-
Sub-Divisional Magistrate,
Shimla (R), District Shimla (H.P.).
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In the Court of Executive Magistrate, Tehsil Ghanari, District Una, Himachal Pradesh

Ankush Thakur s/o Sh. Pushbinder Singh, r/o V.P.O. Daulatpur Chowk, Tehsil Ghanari,
Distt. Una (H.P.).

Versus
General Public

Ankush Thakur s/o Sh. Pushbinder Singh, r/o V.P.O. Daulatpur Chowk, Tehsil Ghanari,
Distt. Una (H.P.) has preferred an application before the undersigned for correction of his father
name and mother name due to Aadhar Card mistakenly record as Pushvinder Singh in place of
Pushbinder Singh which is correct and mother name Smt. Mamta Devi in place of Chanchla Devi
which is correct.

Therefore, through this proclamation the General Public is hereby informed that any person
having any objection for entry of spelling mistake of his father and mother name mentioned above,
if any person have any objection of the above said correction for his father and mother name may
written objection in the court within 30 (Thirty) days from the date of Publication of this notice in
official Gazette. No objection will be entertained after prescribed period & application will be
decided accordingly.

Given under my hand seal of the court on this 4th day of July, 2025.

Seal. Sd/-
Executive Magistrate,

Tehsil Ghanari, District Una,

Himachal Pradesh.

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bangana, District Una,
Himachal Pradesh

In the matter of :

1. Sh. Deepak age 34 years s/o Sh. Duni Chand, r/o Village Kot, P.O. Chamiari, Tehsil
Bangana, District Una (H.P.).

2. Reshma age 32 years d/o Joseph, r/o House No. QBB, Second Flower Jangpura,
Extention Jangpura, South Delhi-110 014 .. Applicants.

Versus

General Public

Subject.—Application for the registration of Marriage under section 15 of the Special Marriage Act,
1954 (H.P.).

Sh. Deepak s/o Sh. Duni Chand, r/o Village Kot, P.O. Chamiari, Tehsil Bangana, District
Una (H.P.) and Reshma d/o Joseph, r/o House No. QBB, Second Flower Jangpura, Extention
Jangpura, South Delhi-110 014 at present wife of Sh. Deepak s/o Sh. Duni Chand, r/o Village Kot,
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P.O. Chamiari, Tehsil Bangana, District Una (H.P.) have filed an application alongwith affidavits
in the court of undersigned under section 15 of the Special Marriage Act, 1954 (H.P.) that they
have solemnized their marriage on 25-06-2025 at r/o Village Kot, P.O. Chamiari, Tehsil Bangana,
District Una (H.P.) and they are living together as husband and wife since then. Hence, their
marriage may be registered under section 15 of the Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 13-08-2025 after that no objection will be entertained and marriage will be
registered.

Issued today on 30th June, 2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cam-Sub-Divisional Magistrate,
Bangana, District Una, Himachal Pradesh.

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bangana, District Una,
Himachal Pradesh

In the matter of :

1. Sh. Raj Kumar age 54 years s/o Sh. Nanak Chand, r/o Village Baruhi, P.O. Chowki
Maniar, Tehsil Bangana, District Una (H.P.).

2. Trishla Kumari age 58 years d/o Sh. Pritam Singh, r/o Village Batwar, Dada Siba,
Tehsil Dehra, District Kangra (H.P.) .. Applicants.

Versus

General Public

Subject.—Application for the registration of Marriage under section 15 of the Special Marriage Act,
1954 (H.P.).

Sh. Raj Kumar s/o Sh. Nanak Chand, r/o Village Baruhi, P.O. Chowki Maniar, Tehsil
Bangana, District Una (H.P.) and Trishla Kumari d/o Sh. Pritam Singh, r/o Village Batwar, Dada
Siba, Tehsil Dehra, District Kangra (H.P.) at present wife of Sh. Raj Kumar s/o Sh. Nanak Chand,
r/o Village Baruhi, P.O. Chowki Maniar, Tehsil Bangana, District Una (H.P.) have filed an
application alongwith affidavits in the court of undersigned under section 15 of the Special
Marriage Act, 1954 (H.P.) that they have solemnized their marriage on 27-07-1995 at r/o Village
Baruhi, P.O. Chowki Maniar, Tehsil Bangana, District Una (H.P.) and they are living together as
husband and wife since then. Hence, their marriage may be registered under section 15 of the
Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 08-08-2025 after that no objection will be entertained and marriage will be
registered.
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Issued today on 30th June, 2025 under my hand and seal of the court.

Sd/-

Seal.
Marriage Officer-cam-Sub-Divisional Magistrate,
Bangana, District Una, Himachal Pradesh.

CORRECTION OF NAME

I, Kiran Bhardwaj d/o Sh. Tek Chand # Ladwan, P.O. Pipli, Ladwan Buhli (236), District
Mandi (H.P.) in my Aadhar No. 9800 9736 5478 my name Narvada is wrongly entered. My correct
name is Kiran Bhardwa;.

KIRAN BHARDWAJ
d/o Sh. Tek Chand # Ladwan,

P.O. Pipli, Ladwan Buhli (236), District Mandi (H.P.).

CHANGE OF NAME

I, Nimon Devi w/o Sh. Gian Chand, r/o Village Khardu, P.O. Karot, Tehsil Sujanpur,
District Hamirpur (H.P.) declare that I have changed my name from Nimmo Devi to Nimon Devi

for all purpose in future. Please note.
NIMON DEVI
w/o Sh. Gian Chand,
r/o Village Khardu, P.O. Karot,
Tehsil Sujanpur, District Hamirpur (H.P.).

CHANGE OF NAME

I, Poonam d/o Sh. Sanjay Kumar, r/o Village Kun, P.O. Tourkhola, Tehsil Sandhole,
District Mandi (H.P.) declare that in my IDBI Bank Account No. XXXX8174, my name is wrongly
entered as Poonam Kumari. Whereas my correct name is Poonam. Please note.

POONAM

d/o Sh. Sanjay Kumar,

r/o Village Kun, P.O. Tourkhola,

Tehsil Sandhole, District Mandi (H.P.).
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CHANGE OF NAME

I, Naresh s/o Sh. Bhagat Singh, r/o Village Garh, P.O. Sheel, Tehsil Rohru, District Shimla
(H.P.) declare that name of my daughter Anshika is wrongly mentioned as Ashika in her Aadhar
Card. Therefore it should be changed to Anshika in her Aadhar Card.

NARESH

s/o Sh. Bhagat Singh,

r/o Village Garh, P.O. Sheel,

Tehsil Rohru, District Shimla (H.P.).

CHANGE OF NAME

I, Neetu w/o Sh. Vijay Pal aged about 50 years, r/o House No. 2, Cart Road, Near Vetrinary
Hospital, Krishna Nagar, Shimla (H.P.)171 001 do hereby solemnly affirm and declare that I have
named my daughter as Riddhi Choudhary. That [ want to enter the name of my daughter as Riddhi
Choudhary in place of Riddhima Choudhary in birth certificate issued from KNH Hospital records
and in all legal documents.

NEETU

w/o Sh. Vijay Pal,

r/o House No. 2, Cart Road,
Near Vetrinary Hospital,
Krishna Nagar, Shimla (H.P.).

CHANGE OF NAME

I, Vikram Datt Dangwal s/o Late Sh. Prem Ballabh Dangwal, r/o Hans Kutir Dangwal,
Below Shiv Mandir, Kusumpti, Shimla (H.P.)-171 009 declare that from 07-07-2025, I add the
surname Dangwal to the name of my wife and children. Hence, I declare that after adding Dangwal
to Vikram Datt (Vikram Datt Dangwal) from now onwards I will use the surname Dangwal for all
records, private and public documents and all works. Note all related.

VIKRAM DATT DANGWAL

s/o Late Sh. Prem Ballabh Dangwal,

r/o Hans Kutir Dangwal,

Below Shiv Mandir, Kusumpti, Shimla (H.P.).
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CORRECTION OF NAME

I, Rajiv Kumar s/o Sh. Baldev Singh, r/o Village Thore Nichli, P.O. Thore, Tehsil Dehra
Gopipur, District Kangra (H.P.) declare that my son's name in his Aadhar Card is wrongly entered
as Kavy Patial. Whereas his correct name is Kavya Patial. Concerned please note.

RAJIV KUMAR

s/o Sh. Baldev Singh,

r/o Village Thore Nichli, P.O. Thore,

Tehsil Dehra Gopipur, District Kangra (H.P.).

CORRECTION OF NAME

I, Kishori Lal s/o Sh. Balak Ram, r/o Village Panoul, P.O. Amarpur, Tehsil Ghumarwin,
District Bilaspur (H.P.) declare that my son's name is wrongly entered as Vishwajeet Thakur in his
Aadhar Card No. 2264 8859 3848 instead correct name is Vishawjeet Thakur. All concerned Note.

KISHORI LAL

s/o Sh. Balak Ram,

r/o Village Panoul, P.O. Amarpur,

Tehsil Ghumarwin, District Bilaspur (H.P.).

CORRECTION OF NAME

I, Kamal Singh s/o Sh. Dharam Singh, r/o Village Kando, P.O. Dugana, Tehsil Kamrau,
District Sirmaur (H.P.) declare that in my son Manish Kapoor's Matriculation Certificate, year 2024
CBSE Board my name and my wife's name wrongly entered as Kamal Kapoor and Anita, which
should be corrected as Kamal Singh and Anita Devi. Please correct this.

KAMAL SINGH

s/o Sh. Dharam Singh,

r/o Village Kando, P.O. Dugana,
Tehsil Kamrau, District Sirmaur (H.P.).

CORRECTION OF NAME

I, Sanjeev Kumar s/o Sh. Baldev Raj, r/o V.P.O. Chadhatgarh, Sub-Tehsil Mehatpur-
Basdehra, District Una (H.P.) declare that the correct name of my son is Chetan Sharma but his
name Daman has been wrongly entered in the Aadhar Card No. 4425 6200 8689. It should be
corrected and changed to Chetan Sharma.

SANJEEV KUMAR

s/o Sh. Baldev Raj,

r/o V. P.O. Chadhatgarh,

Sub-Tehsil Mehatpur- Basdehra, District Una (H.P.).
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CORRECTION OF NAME

I, Ram Kumar s/o Late Sh. Jawahar Singh, V.P.O. Chhota Kamba, Tehsil Nichar, District
Kinnaur (H.P.) declare that in my Aadhar Card my name is wrongly entered as Raj Kumar which
should be corrected as Ram Kumar. Please correct this.

RAM KUMAR

s/o Late Sh. Jawahar Singh,

V.P.O. Chhota Kamba,

Tehsil Nichar, District Kinnaur (H.P.).

CORRECTION OF NAME

I, Arushi Sharma d/o Sh. Arun Kumar, r/o Amarpuri, Ward No. 3, P.O. & Tehsil Dehra,
District Kangra (H.P.) declare that in my +2 & 10th examination certificates my father's name is
wrongly entered as Arun. Whereas his correct name is Arun Kumar. Please note.

ARUSHI SHARMA

d/o Sh. Arun Kumar,

r/o Amarpuri, Ward No. 3,

P.O. & Tehsil Dehra, District Kangra (H.P.).

CORRECTION OF NAME

I, Lachhi w/o Late Sh. Ram Dittu, r/o Village Niharkhan Basla, P.O. Brahampukhar, Sub-
Tehsil Nambhol, District Bilaspur (H.P.) declare that in my Aadhar Card No. 6089 9684 3533 my
name is wrongly entered as Lachhmi Devi instead of correct name is Lachhi. All concerned note.

LACHHI

w/o Late Sh. Ram Dittu,

r/o Village Niharkhan Basla, P.O. Brahampukhar,
Sub-Tehsil Namhol, District Bilaspur (H.P.).

CHANGE OF NAME

I, Reena w/o Sh. Nand Lal, r/o Village Padli, Tehsil Mamlig, District Solan (H.P.) declare

that I have changed my minor daughter's name from Kiran to Kamna Thakur. All concerned please
may note.

REENA

w/o Sh. Nand Lal,

r/o0 Village Padli,

Tehsil Mamlig, District Solan (H.P.).
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CHANGE OF NAME

I, Reena w/o Sh. Nand Lal, r/o Village Padli, Tehsil Mamlig, District Solan (H.P.) declare
that I have changed my minor daughter's name from Kamna to Kiran Thakur. All concerned please
may note.

REENA

w/o Sh. Nand Lal,

r/o0 Village Padli,

Tehsil Mamlig, District Solan (H.P.).

CHANGE OF NAME

I, Bhama Devi w/o Sh. Rajinder Kumar, r/o Mahaal Sadarpur, Tehsil Nagrota Bagwan,
District Kangra (H.P.) declare that in my Aadhar Card my name is entered as Bhabna Devi which is
wrong while in other documents my name is entered as Bhama Devi which is right. So in my
Aadhar Card my name be entered as Bhama Devi. All concerned please note.

BHAMA DEVI

w/o Sh. Rajinder Kumar,

r/o Mahaal Sadarpur,

Tehsil Nagrota Bagwan, District Kangra (H.P.).
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